THE THIRTEENTH SCHEDULE
[See section 516]
ENACTMENTS CEASING TO HAVE EFFECT IN DELHI

1. The Punjab Municipal Act, 1911, as in force in Delhi immediately before the commencement of the
Act.

2. The provisions of the City of Bombay Corporation Act, 1888, as in force in Delhi immediately before
the commencement of this Act.

3. The provisions of the United Provinces Municipalities Act, 1916, as in force in Delhi immediately
before the commencement of this Act.

4. The Punjab District Boards Act, 1883, as in force in the Union territory of Delhi immediately before
the commencement of this Act.
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